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Supreme Court   [22] 

C L International v. Commr. (CGST), (Manoj Misra and Manmohan, JJ.), 2026 SCC OnLine SC 1147 
CBDT v. Telangana State Pollution Control Board, (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2026 

SCC OnLine SC 1150 
CIT v. Amitkumar Chandulal Rajani, (Manoj Misra and N.V. Anjaria, JJ.), 2026 SCC OnLine SC 

1157 
CIT v. Anand Divine Developers (P) Ltd., (K.V. Viswanathan and Vipul M. Pancholi, JJ.), 2026 SCC 

OnLine SC 1148 
CIT v. District Mining Officer, (Dipankar Datta and Satish Chandra Sharma, JJ.), 2026 SCC OnLine 

SC 1144 
CIT v. Gayatri Snehal Rao, (Rajesh Bindal and Vijay Bishnoi, JJ.), 2026 SCC OnLine SC 1151 
CIT v. Gopal Prasad Gupta, (J.B. Pardiwala and Sandeep Mehta, JJ.), 2026 SCC OnLine SC 1154 
CIT v. Grandhi Sri Venkata Amarendra, (J.B. Pardiwala and Sandeep Mehta, JJ.), 2026 SCC OnLine 

SC 1153 
CIT v. GTPL Hathway Ltd., (J.B. Pardiwala and Sandeep Mehta, JJ.), 2026 SCC OnLine SC 1143 
CIT v. Gupta & Co. (P) Ltd., (Rajesh Bindal and Vijay Bishnoi, JJ.), 2026 SCC OnLine SC 1140 
CIT v. Hewlett Packard Financial Services (India) (P) Ltd., (Dipankar Datta and Satish Chandra 

Sharma, JJ.), 2026 SCC OnLine SC 1158 
CIT v. Kalpana Buildmart (P) Ltd., (J.B. Pardiwala and Sandeep Mehta, JJ.), 2026 SCC OnLine SC 

1152 
CIT v. Mangla Gupta, (J.B. Pardiwala and Sandeep Mehta, JJ.), 2026 SCC OnLine SC 1142 
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003597153
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CIT v. Siemens Mobile Communication, (P.S. Narasimha and Vijay Bishnoi, JJ.), 2026 SCC OnLine 
SC 1141 

CIT v. Vaibhav Goel, (Surya Kant, C.J. and Ujjal Bhuyan, J.), 2026 SCC OnLine SC 1145 
CIT v. Vandana Malhotra, (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2026 SCC OnLine SC 1149 
Flipkart Internet (P) Ltd. v. State of Bihar, (B.V. Nagarathna and R. Mahadevan, JJ.), 2025 SCC 

OnLine SC 3323 
Manpar Exim INC v. Directorate General of GST, (J.B. Pardiwala and Joymalya Bagchi, JJ.), 2026 

SCC OnLine SC 1146 
Shashi Kumar Choudhary v. Union of India, (M.M. Sundresh and N. Kotiswar Singh, JJ.), 2026 SCC 

OnLine SC 1139 
Shiva Shakti Security Services v. Official Liquidator, (S.V.N. Bhatti and A.S. Chandurkar, JJ.), 2026 

SCC OnLine SC 1159 
State of H.P. v. Naresh Sharma, (Surya Kant, C.J. and Joymalya Bagchi, J.), 2026 SCC OnLine SC 

1156 
Union of India v. Torrent Power Ltd., (Sanjay Kumar and K. Vinod Chandran, JJ.), 2026 SCC OnLine 

SC 1155 
  
Allahabad High Court   [542] 

Aakil v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 14349 
Aamish v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 14450 
Aas Mohammad v. State of U.P., (Rajiv Gupta and Jai Krishna Upadhyay, JJ.), 2026 SCC OnLine 

All 14495 
Abdul Kareem v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 14502 
Abdul Vahid v. State of U.P., (Ram Manohar Narayan Mishra, J.), 2026 SCC OnLine All 14277 
Abhay Patel v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 14251 
Abhi v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 14388 
Abhishek Dixit v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC 

OnLine All 14475 
Abhishek Kumar v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 14376 
Adeeb Aalam v. Mohd. Soaib, (Vikas Budhwar, J.), 2026 SCC OnLine All 14559 
Adesh Pandey v. State of U.P., (J.J. Munir and Tarun Saxena, JJ.), 2026 SCC OnLine All 14490 
Adlene Massey v. Manish Das, (Vikas Budhwar, J.), 2026 SCC OnLine All 14546 
Afroz Alam v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 14382 
Aftab v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 14345 
Agarwal Infra Venture (P) Ltd. v. Qamar Akhtar, (Vikas Budhwar, J.), 2026 SCC OnLine All 14557 
Ahmad Zaryaab v. Union of India, (Arun Bhansali, C.J. and Kshitij Shailendra, J.), 2026 SCC 

OnLine All 14582 
Ajai Vikram Singh v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 14170 
Ajay Kumar Verma v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 14367 
Ajay Kumar v. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 14342 
Ajay Kumar v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 14447 
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Ajay v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 14333 
Ajeet Kumar Gupta v. State of U.P., (Manish Mathur, J.), 2026 SCC OnLine All 14422 
Ajeet Kumar Gupta v. State of U.P., (Manish Mathur, J.), 2026 SCC OnLine All 14423 
Akash Chauhan v. State of U.P., (Sanjiv Kumar, J.), 2026 SCC OnLine All 14258 
Akash Gangelay v. State of U.P., (Sanjay Kumar Pachori, J.), 2026 SCC OnLine All 14158 
Akash Ravat v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 14229 
Akhil Gupta v. State of U.P., (Gautam Chowdhary, J.), 2026 SCC OnLine All 14120 
Ali Hasan v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 14415 
Ali Imran v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 14167 
Alia v. State of U.P., (Sandeep Jain, J.), 2026 SCC OnLine All 14536 
Aman Pratap Nishad v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 14361 
Amarnath v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 14183 
Amit Yadav v. State of U.P., (Rajnish Kumar and Babita Rani, JJ.), 2026 SCC OnLine All 14479 
Amit v. State of U.P., (Tej Pratap Tiwari, J.), 2026 SCC OnLine All 14309 
Amita Chaurasia v. State of U.P., (Saumitra Dayal Singh and Swarupama Chaturvedi, JJ.), 2026 

SCC OnLine All 14580 
Amita Singh v. State of U.P., (Saurabh Shyam Shamshery, J.), 2026 SCC OnLine All 14590 
Amrendra Kumar Mishra v. State of U.P., (Tej Pratap Tiwari, J.), 2026 SCC OnLine All 14286 
Amresh Yadav v. State of U.P., (Rajiv Gupta and Jai Krishna Upadhyay, JJ.), 2026 SCC OnLine 

All 14491 
Amrit Lal v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 14117 
Anand v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 14403 
Anant Narain Singh v. Maharaj Kumari Vishnu Priya, (Abdul Shahid, J.), 2026 SCC OnLine All 

14261 
Anchal v. State of U.P., (Rajnish Kumar and Babita Rani, JJ.), 2026 SCC OnLine All 14481 
Aniket v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 14396 
Anjish Kumar v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 14390 
Ankit Singh v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 14174 
Ankur Kumar v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 14165 
Ankur v. State of U.P., (Abdhesh Kumar Chaudhary, J.), 2026 SCC OnLine All 14596 
Anoop Kumar Trivedi v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 

SCC OnLine All 14473 
Ansar Qureshi v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 14436 
Anshu Mishra v. State of U.P., (Sandeep Jain, J.), 2026 SCC OnLine All 14533 
Anuj Kumar Vishwakarma v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 

14413 
Anuj Kumar v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 14318 
Anuj Soni v. State of U.P., (Manish Mathur, J.), 2026 SCC OnLine All 14276 
Anuj Yadav v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 14425 
Anuja Rai v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 14209 
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Anwar Kamal v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 14126 
Aparna Chaurasia v. State of U.P., (Amitabh Kumar Rai and Alok Mathur, JJ.), 2026 SCC OnLine 

All 14640 
Arbaz v. State of U.P., (Siddharth and Vinai Kumar Dwivedi, JJ.), 2026 SCC OnLine All 14540 
Archana Dubey v. State of U.P., (Dinesh Pathak, J.), 2026 SCC OnLine All 14610 
Archana v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 14302 
Archana v. State of U.P., (Sanjay Kumar Pachori, J.), 2026 SCC OnLine All 14155 
Arshad v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 14259 
Arthak Pratap Singh v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 14343 
Arun Kumar Singh v. State of U.P., (Mahesh Chandra Tripathi and Kunal Ravi Singh, JJ.), 2026 

SCC OnLine All 14629 
Arun Mishra v. X, (Salil Kumar Rai and Devendra Singh-I, JJ.), 2026 SCC OnLine All 14267 
Arun Pandey v. State of U.P., (J.J. Munir and Tarun Saxena, JJ.), 2026 SCC OnLine All 14466 
Arvind Kumar Saraf Gupta v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 14505 
Arvind Kumar Shukla v. D.I.O.S., (Saurabh Shyam Shamshery, J.), 2026 SCC OnLine All 14587 
Arvind Tiwari v. Distt. Inspector of Schools, (Saurabh Shyam Shamshery, J.), 2026 SCC OnLine 

All 14613 
Ashish Kumar v. State of U.P., (Rajnish Kumar and Babita Rani, JJ.), 2026 SCC OnLine All 14484 
Ashish Pandey v. Indian Institute of Management, (Abdhesh Kumar Chaudhary, J.), 2026 SCC 

OnLine All 14593 
Ashish Upadhyay v. State of U.P., (Siddharth and Vinai Kumar Dwivedi, JJ.), 2026 SCC OnLine 

All 14541 
Ashish v. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 14430 
Ashok Kumar Jain v. District Inspector of Schools Baghpat, (Saurabh Shyam Shamshery, J.), 2026 

SCC OnLine All 14589 
Ashok Kumar Pathak v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 14137 
Ashok Kumar Yadav v. State of U.P., (Tej Pratap Tiwari, J.), 2026 SCC OnLine All 14278 
Ashok Kumar v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 14307 
Ashok Kumar v. State of U.P., (Siddharth and Vinai Kumar Dwivedi, JJ.), 2026 SCC OnLine All 

14535 
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Asif Ikbal v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 14201 
Asif Khan v. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 14331 
Atarlal Bind v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 14341 
Ataulla Khan v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 14185 
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Atif Ali v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 14187 
Avantika Singh v. State of U.P., (Jaspreet Singh, J.), 2026 SCC OnLine All 14544 
Avneesh Gupta v. State of U.P., (Siddhartha Varma and Jai Krishna Upadhyay, JJ.), 2026 SCC 

OnLine All 14300 
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• Ministry of Commerce and Industry [Noti. No. S.O. 3037(E)] 
• Ministry of Commerce and Industry [Noti. No. S.O. 3038(E)] 
• Ministry of Communications and Information Technology [Noti. No. G.S.R. 466(E)] 
• Ministry of Communications and Information Technology [Noti. No. G.S.R. 468(E)] 
• Ministry of Consumer Affairs [Noti. No. G.S.R. 489(E)] 
• Ministry of Finance [Noti. No. IFSCA/GN/2026/010] 
• Ministry of Health and Family Welfare [Noti. No. 10-82/2025-PCI] 
• Ministry of Health and Family Welfare [Noti. No. G.S.R. 477(E)] 
• Ministry of Home Affairs [Noti. No. G.S.R. 480(E)] 
• Ministry of Home Affairs [Noti. No. G.S.R. 481(E)] 
• Ministry of Mines [Noti. No. G.S.R. 455(E)] 
• Ministry of Railways [Noti. No. G.S.R. 485(E)] 
• Ministry of Steel [Noti. No. G.S.R. 482(E)]  

  
Central Act   [1] 

• Jawaharlal Nehru University Act, 1966 
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Central Rules/Order/Regulations   [6] 
• Motor Spirit and High Speed Diesel (Temporary Regulation of Supply through Retail Outlets) 

Order, 2026 
• Natural Gas and Petroleum Products Distribution (Through Laying, Building, Operation and 

Expansion of Pipelines and Other Facilities) Second Amendment Order, 2026 
• Pension Fund Regulatory and Development Authority (National Pension System Trust) 

(Amendment) Regulations, 2026 
• Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons) 

(Fourth Amendment) Regulations, 2026 
• Jawaharlal Nehru University (Amendment) Statutes, 2026 
• Mental Healthcare (Central Mental Health Authority and Mental Health Review Boards) 

Amendment Rules, 2026 
  
State Act   [1] 

• Odisha Public Examinations (Prevention of Unfair Means) Act, 2024 
  
State Rules/Order/Regulations   [2] 

• Odisha Goods and Services Tax (Amendment) Rules, 2025 
• Odisha Development Authorities (Planning and Building Standards) Amendment Rules, 2025  
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To get this list regularly join our:- 
Telegram Channel - https://t.me/scconline 

Follow us:- 
LinkedIn - https://in.linkedin.com/company/scconline 
Instagram - https://www.instagram.com/scctimes_/ 
Twitter - https://twitter.com/scconline_ 
YouTube - https://www.youtube.com/user/thescconline 
Facebook - https://www.facebook.com/scc.online 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

                    

https://t.me/scconline
https://in.linkedin.com/company/scconline
https://www.instagram.com/scctimes_/
https://twitter.com/scconline_
https://www.youtube.com/user/thescconline
https://www.facebook.com/scc.online
https://t.me/scconline
https://twitter.com/scconline
https://www.youtube.com/user/thescconline
https://www.facebook.com/scc.online
https://in.linkedin.com/company/scconline
https://www.instagram.com/scctimes_/
https://t.me/scconline�
https://twitter.com/scconline�
https://www.youtube.com/user/thescconline�
https://www.facebook.com/scc.online�
https://in.linkedin.com/company/scconline�
https://www.instagram.com/scctimes_/�

